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Nalini Rangam,
Dy Registrar (Admn.II)

To
The Registrar General
v The Gauhati High Court
Mahatma Gandhi Raod
at Guwahati-781001, Assam

Subject: Intimation Regarding availing of LTC for the Block Year 2022-25 Al and Block
Year 2024-25 HT.

Sir/Madam,

I am directed to inform that Sh. Kuntal Sharma Pathak, Member (Processes) had availed
the LTC facility to visit Goa on 23.12.2023 against the Block Year 2022-25 (AI) and LTC
Hometown facility to visit Hometown on 07.10.2024 for the Block Year 2024-25 HT in 1/0 self,
wife and 2 daughters through the S.C.I.

Kindly request the concerned to update the necessary records regarding the availing of
the LTC for the Block Year 2022-25 Al and Block Year 2024-25 HT by Sh. Kuntal Sharma
Pathak, Member (Processes).

Regards,
Yours faithfully,
e
Dy. REGISTRAR (ADMN.III)
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